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TRANSFERPETITION(CIVIL)NO(s).1720F 2006

VARAKALASANDHYA Petitioner(s)
VER SUS
VARAKALASUNILKUMAR Respondent(s)

(With appln(s) for stay and office report )

Date: 15/10/2 008 This Petition was called on for hearing today.

For Petitioner(s)
Mr. Himan sh u Munshi,Adv.

For Respondent(s)

UPON hearing counsel the Court made the following
ORDER

Petitioner is granted two weeks’ time to file process fee to
issue fresh notice.

Listagainon26.11.2008.

(MP.BHADRAN)
Registrar
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